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Election Commission, but I am sorry
to note that some of the more impor-
tant recommendations have not been
given effect to and some new provi-
sions have sprung up all of a sudden,
which 1 my self cannot find in the list
of recommendations that have appear-
ed in the report of the Election Com-
mission on the third General Election.
It is our misfortune. It is because of
these defective election laws that in all
the three elections this country has
only got a minority government. The
Congress which has secured less than
50 per cent of the votes has been guid-
ing the destinies of this country against
popular will.

An Hon. Member: Question.
Shri P. K, Deo: It is a fact. You
cannot deny it.

Mr. Speaker: He may continue to-
morrow. The Defence Minister.

Shri Surendranath Dwivedy: No
time has been fixed for the discussion
of this Bill as yet. I have suggested
four hours.

Shri Bade: At least five hours must
be allotted,

Mr. Speaker: We will see tomorrow.

16.46 hrs.
STATEMENT RE. SITUATION ON
INDIA-PAKISTAN BORDER

The Minister of Defence (Shri Y. B.
Chavan): Mr. Speaker, Sir, for the
last one month or so, movements of
Pakistani troops, on our borders of
Jammu and the Punjab, have been
coming to our notice. The movements
and other measures taken by the Pak-
istan Government have caused us some
concern. Even assuming that these
troop movements are in the nature of
exercises, closeness of troops to the
border is something which is not ex-
pected normally, and certainly not in
the context of the Tashkent Agreement
and the agreements between the Chief
of the Army Staff, India, and Com-
mander-in-Chief, Pakistan Army,
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under which the withdrawals took

place on both sides.

On 23rd August 1966, Pakistani offi-
cial sources in India—which could only
mean the Pakistan High Commission,
incorrectly briefed two foreign corres-
pondents gbout so-called Indian troops
movements on to the borders near Sial-
kot, Punjab ang Kutch. That this
kind of briefing was only a cover for
Pakistan’s own troop movements is
obvious. We denied the Pakistani
allegation and gave facilities to foreign
and Indian journalists to visit our wes-
tern border. They have seen for them.
selves that there are no troops on our
side near the border and, what is more,
they have obtaineq confirmation, local-
ly, of the fact of the deployment of
troops, including armour, etc., just
across the border on the Pakistan side.

Troop movements by Pakistan on to
our western borders, and their conti-
nued retention there, is something
which we cannot look wupon with
equanimity, however restrained we
may be in our approach. We must in
the face of these continuing pheno-
mena take precautionary steps. How-
ever, on assessment of the situation I
do not anticipate any imminent threat.
I would like to assure the House that
we are keeping careful watch over the
situation and have plans to meet any
eventuality. @We are also exploring
various other methods to reduce the
tensions on our borders.

I hope that this assurance which I
have given will give confidence to our
people who are living on our western
borders and who have been perturbed

the Pakistani troop movements on
the other side.

I have been giving to the House an
idea of the expansion of Pakistan’s
armed forces and other steps like im-
provement and construction of roads
and airfields in both West East Pakis-
tan. While we are aware that Pakis-
tan has been taking measures of mili-
tary significance in East Pakistan as
well, the reports that have been ap-
pearing in papers regarding concentra-
tion of Pakistani troops near our
Eastern borders are highly exaggerat-
ed.
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Several hon. Members rose—

Mr. Speaker: I shall allow one ques-
tion for each party.

Shri Buta Singh (Moga): We gave
the Calling Attention Notice but they
were rejected.

Mr. Speaker: Now this statement has
come voluntarily, of his own accord.

Shri Buta Singh: Please give us an

opportunity gove to get some clarifi-
cation.

) Shri Ranga (Chittoor): That point
is also important, Sir, and it should
be considered, because Calling Atten-
tion Notices were given.

Shri Buta Singh:

My constituency
is directly affected.

Mr, Speaker: All right; let him put
his question.

Shri Buta Singh: It has appeared in
the press that all along the border, in
Punjab, Pakistan has brought heavy
armoury including tanks and other
heavy armoury. May I know whether
the Minister is in a position to assure
the House that as on the previous
occasion, the people who are on the
borders of Punjab will be protected in
time?

Shri ¥. B. Chavan: The purpose of
my making this statement today is to
give that assurance.

Shri Ranga: I am rather taken aback
by this statement. Such an important
statement, which might be tantamount
to sounding the death-knell to the
Tashkent sprit as well as the agree-
ment, should have come better, I think,
from the Prime Minister, and that too
after having exhausted all avenues—
my hon. friend just now said that
other avenues also are likely to be
made use of—before we are obliged to
take the necessry, not complementary
but protective steps. from our side, so
that there would not be any excuse for
Pakistan or any of those countries
which are interesteq in Pakistan to
{urn the tables on us and begin to ac-
cuse us of ourselves forcing the issue.
Unfortunately, we do not know; we
have not been taken into confidence
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by the Prime Minister or by my hon.
friend now, whether Russia, which
played such an important role at Tash-
kent, or the other friendly countries
which also showed great intesrest in
the Tashkent conference and its up-
short have been consulted and made
aware of all that is happening, and
whether they have been told what
steps we would be obliged to take, and
we are now obliged to take, so that
the world public opinion, especially so
far as the friendly countries are con-
cerned, cannot be exploited by Pakis-
tan in the manner in which, as just
now stated by my hon, friend, the
High Commission here tried to breif
the foreign correspondents.

shri Y. B. Chavan: Really spea-
king, the question is contained in the
last part of Prof. Ranga’s statement,
whether we have taken any steps to
keep other friendly countries informed
about what is happening. 1 would
like to tell the House that immedi-
ately we noticed this, we kept both
USA and USSR informed of these
developments.

Shri U. M. Trivedi (Mandsour): We
have been hearing this news—in the
press for a long time and pressing in
this House every now and then that
some sort of clear statement may be
made about the position that Pakistan
is taking against us. I do not think
today’s statement has come as a bomb-
shell. At the same time, would it not
have been better if the method adop-
ted by the late lamented Prime Minis-
ter, Shri Lal Bhadur Shastri had been
followed this time also, that the vari-
ous party and group leaders were

called, matters  were disclosed
to them in confidence and the
preparations that were made by

our Government were also brought to
the notice of the various leaders? Why
is it that this salutary method which
was adopted when the last serious ag-
gression against us took place, was
not adopted on this particular occa-
sion?

Mr. Speaker: Only a question may
be put.

Shri U. M. Trivedy:
the question.

1 am framing
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Mr, Speaker: It is only elucidation
of some facts that is allowed. If
every hon. Member makes a speech. .,

Shri U. M. Trivedi: 1 do not want
to make a speech. This was merely a
P1eamable.

Mr. Speaker: If he wants some
elucidation of facts, he may ask.

Shri U. M. Trivedi: If the develop-
ments are as they have been enume-
rated today, will the Defence Minister
take steps to bring all the leaders of
the various parties and disclose to
them all that hag been done up to
date to meet the menace that has
arisen?

Mr. Speaker: That is a suggestion.

Shri U, M. Trivedi: It is not a
suggestion, Sir, I want to know whe-
ther the Government intends to do
that.

Mr. Speaker: That is a suggestion.

The  *Government may consider its
advisability.

v;Bome hon. Members rose—

‘Mr. Speaker: Shri Hem Barua—
# 9= weei @ OHWF 7R
RUURCUNE ISR S

ST (GTENA) T W,

g7 wia wiwa AifeT faar §1

st gt w2 wgTla (3T T
e ya s amId { & & fe
wm W g 6 R S ¥ A
R F QU aFEd AT g, T I
1 9T YT FT TTEACR |

. meTR AT REAIT 4T
R A AE 1 qeddw g
£ fir fay 7 v &Y T foam amdr

-Pak Border (Stt.) 8580

] Shri Hem Barua (Gauhati): Sir, it
‘s reported that the Bel] Mission ap-
pointed by the President of the World
Bank to inquire or to make recom-

' mendationg about giving financial aid

to India for the Fourth Plan has made
certain recommendations and amongst
these recommendations two recom-
mendations are very significant. The
first  recommendation is that India
must devalue her currency. There are
other recommendations and one of the
recommendations towards the bottom
is that India must cut down her de-
fence expenditure. In this context,
may I know whether because of the
threat posed by Pakistan on our fron-
tier—and I am afraid Pakistan may
launch a full-scale attack on us to
synchronise with her celebrations of
Defence Day on 6th September—what-
ever that might be—the Government
are aware of this particular recom-
mendation made by the Bell Mission
and whether our Government are go-
ing to tell the relevant authorities, the
Bell Mission authorities, the fund giv-
ing authorities, that because of this
threat posed by Pakistan India is not
going to cut down a single paisa of
her defence expenditure sanctioned by
Parliament?

Shri Y. B. Chavan: Personally, I
am not dealing with the Bell Report
as such, but nobody has made any
suggestions to the Defence Ministry
about cutting down the expenditure
on defence preparedness. I can assure
the House that the policy is mot to
reduce any expenditure on defence.

Some hon. Members Tose—

Mr. Speaker: Shri R. S. Pandey—

s 7w du% aEA  (TOCEE)
mery  WEE, ¥ @) W ¥ AT
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Mr. Speaker: I will call then one
by one. I eannet eall all of them to-
gether -
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Shri Raghunath Singh
He is the first Member from the Con-
gress side. So many Members have put
questions from the other side.
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Shri Y. B, Chavan: This is a good
suggestion. This suggestion has been
made from time to time in the course
of defence discussiong also. We have
taken some steps to train the popula-
tion in the border areas.
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8hri Y. B. Chavan: As far as keep-
ing these two countries informed is
concerned, I have already answered it.
There is no question of withdrawing
from the Tashkent Declaration.

st wgaw fag ;- # ag amer
W, W 9qF W gfeaw F g
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vt amfzs wl@ 1 of g8 5
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Shri Y. B. Chavan: Naturally, we
will have always to be conscious of
this threat. When we say that there is
a threat from a country, we cannot
say that it will be only from air or
land and there js no threat from the
sea. We have to keep this in mind
and take 3 balanced view of what
they are doing, what we should do
and what we cap do. I have already
informed the House about what we
are doing in the matter of nava] pre-
parations.

Shri 8. Kandappan (Tiruchengode):
In the course of hig statement the
Minister said that they have taken
some foreign pressmen to the border
to expose the canard fabricated by
the Pakistan High Commission in
India. It was fortunate that they were
able to enquire of the local people
and see that the actual position con-
tradicts the information which Pakis-
tap hag given and that it is Pakistan
which hag got army movements in
the border and not India. 1 would
like to know whether the Govern-
ment has tried to ascertain, or ascer-
tained already, that the news which
the foreign newsmen gathered on the
spot was publicised in the respective
countries. )

Shri Y. B. Chayan: I think when
we give informatipn it has got to be
published in som¢ papers.

Shri S, Kandappan: 1 am asking
this question precisely because some
of these countrieg gre not friendly to
us. ‘
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Mr, Speaker: Is it within the
knowledge of the Government as a
matter of fact that they have sent
those despatches and that they have
been publicised?

Shri Y. B. Chavan: I have not
personally seen any such published
item. But we know it for certain
that such information was given to
them. The only thing that we can
do is to educate the newspaperman
and see that they publish the real
news.

Mr. Speaker: Shri Tyagi.

Shri S. Kandappan: Let us try to
find out whether those things have
been correctly published in the foreign
newspapers.

Mr. Speaker: Order, order. I have

called Shri Tyagi.

Shri Tyagi: My main question has
already been covered, but....

Mr. Speaker: Then, he need not

ask any question.

Shri Tyagi: My fear is that the
next time it will not be a mere bor-
der trouble; it will be  full-fledged
war. Ig it in the knowledge of the
Defence Minister that Pakistan has
already obtained a few submarines
from Indonesia and other countries®
Are the Government aware of it? If
so, are they taking suitable steps to
meet this threat also?

shri Y. B, Chavan: 1 think one
time 1 have myself given the infor-
mation here as to what we are doing.
Ag far as building up of our submarine
arm is concerned. I have already kept
the House informed of what we are

doing.
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RO ER R O L I

Shri Bhagwat Jha Azad (Bhagal-
pur): About the first part of the
statement, namely, the manoeuvriag of
the Pakistan Army on our frontiers
Wwe are not concerned because the
Defence Minister might be taking pre-
cautions but about the second and .he
most important part I would like to
know whether between the time he
made the statement on the 8th August
and today he has been able to persu-
ade the western powers—as he says, he
had drawn the attention of West Ger-
many, the chief source of supply for
Pakistan regarding Cobrag and other
things, Canada and the British—and
whether he can say to this House that
these western powers have realised
that by aiding the build-up of Pakis-
tan they are doing an unfriendly act
to us.

Shri Y. B. Chavan: As far as1
know, diplomatic efforts were intensi-
fied to make aware these countries
that by giving this type of aid they
are doing great disservice to both
Pakistan and India because keeping
this tension on is neither in the in-
terest of India nor of Pakistan and
according to their own professions
thig is not in their interest as well.
Some of them have realised this thing.
As to whether they have changed
their mind or what they have done, I
cannot say at this moment.

ot w5t T qE@ (FAT)
oW WEeE, WA ddr AR A
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Shri Y. B. Chavan: I have said
that we have certainly made a some-
what careful assessment of the situa-
tion. When one makes an assessment
of the situation, it is not merely that
of the military situation but it is an
assessment of the political factors
prevailing in Pakistan, in India and
in this part of the world as also the
assessment of the political attitudes of
other Governments also.

Shri Ranga: That is why I suggest-
ed that it should be a political as well
as defence-oriented statement and not
necessarily a defence statement only.

shri Y. B. Chavan: 1 quite agree.
When we say this assessment has been

made 7 g FoIN A, T IV
o 9T E |

Shri Kashi Ram Gupta: What
about the reaction of Russia and USA?
Have you got their reaction?

Shri Y, B. Chavan: They, natural-
ly, were concerned about the situa-
tion. They wanted to know the facts
and pass them on.

Shri S. N. Chaturvedi (Firozabad):
How long are we going to abide by
the Tashkent Agreement? Will this
spirit be continued until the invasion
actually takes place?

Shri Y. B. Chavan: I do not know
why some of us are unnecessarily
getting somewhat al'ergic about the

'
«
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Tashkent theme. What ig the princi-
ple of the Tashkent theme? It is to
build up friendly relations with Pak-
istan. I do not think we have given
up that objective; ultimately, we will
have to aim at that.

Shri Indrajit Gupta: Before asking
riy question, I would request you to
Lave this circulated because it has a
vital bearing on the unfinished de-
bate that is going on the same subject.

Mr. Speaker: That is all right.

Shri Indrajit Gupta: While taking
rote of two very significant news from
tie statement made by the Defence
Minister in contrast to his previous
statement, namely, that he does not
consider the threat of military attack to
Le imminent and, secondly, that the
reports of the Pakistani build-up on
the eastern border are highly exag-
gerated, T would like to ask him whe-
ther the Government proposeg official-
1y to tell Pakistan that if they propose
to violate that part of the Tashkent
tigreement which stipulated the zones
on both sides of the border  where
troops were not to be kept after with-
¢rawal and bring up troops right into
that zone again then we will be free
in the interest of our own self-defence
zlso to do the same. From his state-
ment it seems that reporters went
there and saw that our troops are no-
where near the border.

Shri Hem Barua: There is a comp-
laint from Punjab also.

Shri Y, B. Chavan: The fact that
against the letter of the Tashkent
Agreement they have brought the
troops near the border I have myself
stated in the statement. There is no
question of cur not being free to do
that. It is out of our own choice that
we have not done that.

Shri Indrajit Gupta: Whether we
hiave done it or not is certainly our
own choice, but I want to know whe-
ther you propose to make this stand
clear, Government to Government,

agreement then we are not unilaterall
bound by it. ’

Shri Y. B. Chavan: I understand,
that position is made clear to Pakis-
tan when these movements were
brought to our notice. We not onl}'
brought this matter to the notice of
USA and USSR but also of Pakistan.
The position was made absolutely
clear. But, at the same time, I think
that it is wise for us not to act on
provocation. We should act in confi-
dence and from a sense of strength.
Therefore we did not allow ourselves
to be provoked that immediately they
brought their troops to the border we
took our troopg to-the border. That
is not your intention, I know. But
there is no question to our right of
taking our troops to borders if we
decide to do so. ’

Shri Basumatari (Goalpara): Com-
pared to border population of the
western zone, our border population
of Assam is quite peculiar from where
a number of persons from Khasi and
Mizo Hills and other areag cross the
border and get guerilla training in
Pakistan. If that is so, may 1 know
what special steps have been taken
by the Government to stop it

Shri Y. B. Chavan: That is not
a military problem. But our effort
must be to see that they do not be-
come g military problem. It is a mat-
ter of civil nature, political nature,
and we have to treat it at that level.

Shri Tridib Kumar Chaudhuri: I
want the hon. Minister to make the
position absolutely clear. Ot course, we
are convinced foreign correspondents
and journalists who were taken to
the border may have been convi.!:ce'd
that our troops are nowherg within
the prohibited area from which we
withdrew under the Tashkent Agree-
ment. But what is the position on the
other side? Have they really trans-
gressed that limit, have they brought
in their troops in the prohibited area,
and, if so, what are we going to do

that if they violate that part of theabout it? I want to know thé precise
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position so tar as the other side of
the border is concerned.

8hri Y. B. Chavan: As 1 said, it
was the understanding of the Tashkent
Agreement that we should not have
formations or deployment of forces
that will lead to tension. That they
have done. It was also the under-
standing between our Chiet of the
Army Staff and their Commander-in-
Chiet to move the forces back to cer-
tain positions. They have not observ-
ed that and they have brought some
forces. Even presuming that they
have brought forces for the purpose
of exercise, it is not right because that
leads to tension.

Shri Tridib Kumar
‘That meang they have
Tashkent Agreement.

Shri Y. B. Chavan: They have.

Shri Hem Barua: They have vio-
lated the Tashkent Agreement.

Shri Surendranath Dwivedy: Now
that the Tashkent Agreement has been
violated already, you can take Mr.
Tyagi in the Cabinet.

Shri Y. B. Chavan: It is between
the Prime Minister and Mr. Tyagi.

Chaudhuri:
broken the
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ghri Y. B. Chavan: I have no
comments to make on this question.

Mr. Speakcr: That is all.
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Some hon. Members rose—

Shri Himmatsinhji (Kutch): I
may be allowed to put a question.

Mr, Speaker: That is all.
sorry 1 cannot allow it.
half an hour on this.

I am
I have spent

Shri Surendranath Dwivedy.
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